SLP(C) ... 11564 OF 2004
| TEM No. 19 Court No. 5 SECTION Il 1T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)......... / 2004
(CC: 11564)

(From the judgenent and order dated 08/07/2004 in |ITA 371/2001

of The HI GH COURT OF UTTARANCHAL AT NAI NTAL)

COVMNR. OF | NCOVE TAX, MEERUT & ANR Petitioner (s)
VERSUS
ATWOOD COCEANI CS | NTERNATI ONAL Respondent (s)

Wth I.A 1(Cdelay in filing SLP and office report)
Wth

SLP(C)...CC 11665/ 2004

Wth I.A 1(Cdelay in filing SLP)

Date : 17/12/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. N. VARI AVA
HON BLE MR JUSTI CE H. K. SEMA

For Petitioner (s)M. Vivek Tankha, Sr.Adv.
M. Ankur Mdy, Adv.
M. B.V. Bal aram Das, Adv.
For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng
ORDER

| ssue noti ce.

Tag with S.L.P.(CGvil)...CC No.4175 of 2004.

Anita

(Jasbi r Si ngh)
Court Master



